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irrigation, soil conservation, rural electri-
fication, roads and road transport, water 
supply, housii g and urban development and 
village nd small-scale industries. .The 
brochure "Towards Growth with Social 
Justice" circulated with the Central Budget 
for 1!!70-71 outlines the various schemes 
for t nployment generation like dry farming, 
dairy development, area development, rural 
works programmes and scheme t >r 
assisting small farmers and landless 
labourers. State Governments/Union ' 
erritories have also been advised to givt 
employment orientation to the programme | 
to be taken up under the Fourth Plan. 

Further, as c >mpared to the draft Fourth 
Plan the total mtlay of the Plan has been 
raised by Rs. 4 4 crores and a large part of 
the additional mllay is for irrigation and 
power which v ill add to the employment 
potential of the Plan . 

BIRLA   I IOUSE,   NEW  DELHI 
904. DR. I'EBIPRASAD CHATTO-

PADHYAYA : Will the Minister of 
HEALTH AN 3 FAMILY PLANNING 
AND WORKS HOUSING AND URBAN 
DEVELOPMENT be pleased to state : 

(a) whether Government's attention has 
been drawn to the Press Reports (States-
man June 15, 1970) that the Birlas have 
expressed their disinclination to endorse 
the terms proposed by the Government for 
the take o\ ^r of Birla House at "Tees 
January Marg' in New Delhi , where 
Mahatma Gandhi was shot dead; and 

(b) if so, wh t is Government's reaction 
thereto ? 

THE MINIS TER OF STATE IN THE 
MINISTRY Ol HEALTH AND FAMILY 
PLANNING / ND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL G TOSH) : (a) and (b) A report 
to this e1 ect appeared in the Statesman 
(Delhi Ed :ion) on the 4th June 1970. The 
report is not well-founded. Negotiations 
with t e Birlas about the taking over of 
Birla 1 louse, New Delhi, are still in 
progress. 

 

 LIAISON BETWEEN VARIOUS GEOLOGV AND 
MINES DEPARTMENTS 

905. SHRI RAM SAHAI : Will the 
Minister of PETROLEUM AND CHE-
MICALS AND MINES AND METALS be 
pleased to state : 

(a) whether Government are taking any 
action for securing co-ordination among the 
offices of Directorates of Geology and 
Mines of various States, the Geological 
Survey of India and other departments 
which are engaged in mining and develop-
ment work of minerals; and 

(b) if so, what is the success in this regard 
?] 

  

 

    THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS    (SHRI    NITI    RAJ    SINGH 
CHAUDHARY) : (a) Yes, Sir. Coordination 
amongst the State Directorates of Geology 
and Mining; the Geological Survey   of   
India   and   other   Departments/ 

†[  ] English translation. 
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Public Undertakings engaged in mining and 
development work of minerals, is being 
ensured by State Programming Boards and; 
Central Geological Programming Board. Be 
sides the All India Mineral Advisory Board 
deals with major questions of the working of 
mining laws and procedures and various 
development measures which would facilitate 
the increased utilisation of minerals resources. 

(b) The Programming Boards and Mine-
rals Advisory Board arc working satis-
factorily and producing useful results.] 

CLOSURE OF MICA MINES IN 
ANDHRA PRADESH 

906. SHRI N. R. MUNISWAMY : Will 
the Minister of PETROLEUM AND CHE-
MICALS AND MINES AND METALS be 
pleased to state : 

(a) whether it is a fact that several mica 
mines in Andhra Pradesh have been closed 
down; 

(b) if so, the reasons therefor; and 
(c) whether any enquiry has been insti-

tuted thereon and with what result ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI NITI RAJ SINGH 
CHAUDHARY) : (a) The number of 
working mica mines in Andhra Pradesh 
during the years 1967, 1968 and 1969 were 
as 78,   60 and 56 respectively. 

(b) The reasons for closure of mines were 
shortage of electricity, breakdown of 
machinery and unproductivity of the mines. 

(c) Though no specific enquiry has been 
instituted, a Working Group on Mica has 
been constituted in January 1970 which is 
expected to take into account the closure of 
mines in the different mica mining regions of 
the country. The report of the Working 
Group is awaited. 

 

BOARDS OF DIRECTORS OF NATIONALISED 
BANKS 

907. SARDAR GURCHARAN SINGH 
TOHRA : SHRI S. A. KHAJA 
MOHIDEEN: 

Will the Minister of FINANCE be pleased 
to state whether it is a fact that no Member 
of Parliament has been included in the 
newly consituted Boards of Directors of the 
nationalised banks if so, what are the 
reasons therefor ?] 

 
 

†[THE MINISTER OF FINANCE (SHRI Y. 
B. CHAVAN) : There is no Member of 
Parliament included in the first boards of 
directors of the fourteen nationalised banks 
constituted recently under Section 7 (3) of 
the Banking Companies (Acquisition and 
Transfer of Undertakings) Act 1970. The 
first boards have to decide with the help of 
the Custodians various administrative 
matters relating to the banks and need to 
have frequent meetings. As each of the first 
boards is small in size the directors are 
normally expected to attend all meetings of 
the board.    It may be mentioned that 

†[  ] English translation. 


